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In the Court of Marriage Officer-cum-Sub-Divisional Magistrate, Rampur Bushahr
District Shimla (H. P.)

In the matter of :

1. Sh. Deepesh Mehta s/o Late Sh. Partap Singh Mehta, r/o V.P.O. Mashnoo, Tehsil
Rampur, Distt. Shimla (H.P.)

2. Smt. Shaina Parvez d/o Sh. Roshan Parvez, r/o Village Bhadram, P.O. Sarol, Tehsil &
District Chamba (H.P.) .. Applicants.

Versus

General Public

Registration of Marriage under Special Marriage Act, 1954 (Central Act 43 of 1954).

Whereas, the above named applicants have made an application of Special Marriage Act
1954 (Central Act 43 of 1954) alongwith relevant records and affidavits stating therein that they
have solemnized their marriage on 15-07-2014 at Arya Samaj Temple, Solan, Distt. Solan (H.P.).

Now, therefore, objections are invited from the general public that if anyone has any
objection regarding the registration of the marriage of the above named applicants, they should
appear before the court of undersigned within 30 days from the publication of this notice, either
personally or through their authorized agent. In the event of their failure to do so, it would be
deemed that there is no objection to the proposed registration of marriage and orders shall be
passed ex-parte for the registration of marriage without affording any further opportunity of being
heard.

Issued today on 4th day of July, 2025 under my hand and seal of the court.
Seal. Sd/-

Marriage Officer-cum-Sub-Divisional Magistrate,
Rampur Bushahr, District Shimla (H.P.).

In the Court of Marriage Officer-cum-Sub-Divisional Magistrate, Rampur Bushahr
District Shimla (H. P.)

In the matter of :

1. Sh. Akhilesh Meena s/o Sh. Bheru Lal Meena, r/o House No. 6-B-4 New Housing
Board Shastri Nagar Bhilwara, Rajasthan-311 001

2. Smt. Ritika d/o Sh. Amar Singh, r/o Village Odda, P.O. Khaneri, Tehsil Rampur,
District Shimla (H.P.)-172 001 .. Applicants.
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Versus

General Public

Registration of Marriage under Special Marriage Act, 1954 (Central Act 43 of 1954).

Whereas, the above named applicants have made an application of Special Marriage Act
1954 (Central Act 43 of 1954) alongwith relevant records and affidavits stating therein that they
have solemnized their marriage on 06-12-2023 at Village Odda, P.O. Khaneri, Tehsil Rampur,
District Shimla (H.P.).

Now, therefore, objections are invited from the general public that if anyone has any
objection regarding the registration of the marriage of the above named applicants, they should
appear before the court of undersigned within 30 days from the publication of this notice, either
personally or through their authorized agent. In the event of their failure to do so, it would be
deemed that there is no objection to the proposed registration of marriage and orders shall be
passed ex-parte for the registration of marriage without affording any further opportunity of being
heard.

Issued today on 2nd day of July, 2025 under my hand and seal of the court.

Seal. Sd/-
Marriage Officer-cum-Sub-Divisional Magistrate,
Rampur Bushahr, District Shimla (H.P.).
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In the Court of Shri Chand Ram Kashyap, Executive Magistrate-cum-Naib Tehsildar,
Shimla (R), District Shimla (H. P.)

Sh. Bhoop Ram s/o Late Sh. Bali Ram, r/o Village Seri, P.O. Gumma, Tehsil Shimla Rural,
District Shimla, Himachal Pradesh.

Versus

General Public " Respondent.

Whereas Sh. Bhoop Ram s/o Late Sh. Bali Ram, r/o Village Seri, P.O. Gumma, Tehsil
Shimla Rural, District Shimla, Himachal Pradesh has filed an application alongwith affidavit in
the court of undersigned under section 13(3) of the Birth & Death Registration Act, 1969 to enter
the date of death of his Mother named—Late Smt. Bhadru Devi w/o Late Sh. Bali Ram, r/o Village
Seri, P.O. Gumma, Tehsil Shimla Rural, District Shimla, Himachal Pradesh in the record of
Registrar Birth and Death, Gram Panchayat Manju, Dabri Shimla (H.P.).

E'- Name of the Applicant/Deceased Relation Date of Death
0.
1. Late Smt. Bhadru Devi Applicant Mother 15-12-1987

Hence, this proclamation is issued to the general public if they have any objection/claim
regarding date of death of above named in the record of Registrar, Gram Panchayat Manju Dabri,
Tehsil Shimla Rural, District Shimla (H.P.), may file their claims/objections on or before one
month of publication of this notice in Govt. Gazette in this court, failing which necessary orders
will be passed.

Issued today on 09-07-2025 under my signature and seal of the court.

Seal. Sd/-
Executive Magistrate-cum-Naib Tehsildar,
Shimla (R), District Shimla (H. P.).
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In the Court of Shri Manjeet Sharma, Sub-Divisional Magistrate, Shimla (R),
District Shimla (H. P.)

Ms. Pushpa d/o Sh. Daya Ram, r/o V.P.O. Chailly, Tehsil & District Shimla, present
address w/o Gopal r/o Batari, Tehsil Kotgarh, District Shimla, Himachal Pradesh.

Versus

General Public "~ Respondent.

Whereas Ms. Pushpa d/o Sh. Daya Ram, r/o V.P.O. Chailly, Tehsil & District Shimla,
present address w/o Gopal r/o Batari, Tehsil Kotgarh, District Shimla, Himachal Pradesh has
submitted an application alongwith Non-Availability Certificate issued by Registrar birth & death
Gram Panchayat Chailly Shimla (H.P.) in the court of undersigned under section 13(3) of the Birth
& Death Registration Act, 1969 to enter the date of birth of herself as 05-04-1974 in the record of
Registrar Birth and Death, Gram Panchayat Chailly, Shimla (H.P.) details are as under.

ﬁ:- Name of the family members Relation Date of birth
0.
1. Pushpa Self 05-04-1974

Hence, this proclamation is issued to the general public with directions that if any one has
any objection/claim regarding entry of date of birth of above named person in the record of
Registrar, Birth & Death Gram Panchayat Chailly Shimla (H.P.), he/she may file their
claims/objections in the court on or before one month of publication of this notice in Govt. Gazette,
failing which necessary orders will be passed.

Issued today on 08-07-2025 under my signature and seal of the court.

Seal. Sd/-
Sub-Divisional Magistrate,
Shimla (R), District Shimla (H.P.).

CHANGE OF NAME

I, Ashok Kumar Sharma s/o Sh. Nika Ram, r/o Village Taru, P.O. Deothi, Tehsil & District
Solan (H.P.) declare that | have changed my minor son's name from Moksh Sahzaik to Rihan
Sahzaik. Please note all concerned for further.

ASHOK KUMAR SHARMA

s/o Sh. Nika Ram,
r/o Village Taru, P.O. Deothi,
Tehsil & District Solan (H.P.).
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CHANGE OF NAME

I, Reenu Raj w/o Sh. Dhruv Raj, r/o Ward No. 9, V.P.O. Chowki Khalet, Tehsil Palampur,
District Kangra (H.P.)-176061 declare that | have changed my name from Reenu Aheer to Reenu
Raj. Reenu Aheer and Reenu Raj is the same woman. All please note this.

REENU RAJ

w/o Sh. Dhruv Raj,

r/o Ward No. 9, V.P.O. Chowki Khalet,
Tehsil Palampur, District Kangra (H.P.).

CORRECTION OF NAME

I, Army No. 13745782A NK (TS) Narainder Singh Jhouta s/o Late Sh. Shiv Lal Jhouta, r/o
Village & P.O. Dhar, Tehsil Jubbal, District Shimla (H.P.) declare that my and my wife's name in
my army service record have wrongly entered as Narain der Singh Jhauta and Jayanti Jhota,

whereas my and my wife's correct name is Narainder Singh Jhouta and Jayanti Devi. All concerned
note.

NARAINDER SINGH JHOUTA

s/o Late Sh. Shiv Lal Jhouta,

r/o Village & P.O. Dhar,

Tehsil Jubbal, District Shimla (H.P.).

CHANGE OF NAME

I, Jagat Singh s/o Late Sh. Jau Ram, r/o Village Munish, P.O. Munish Bahali, Tehsil
Rampur, District Shimla (H.P.) declare that | have changed my son's name from Abhinav (Previous
Name) to Avinav (New Name). All concerned please may note.

JAGAT SINGH

s/o Late Sh. Jau Ram,

r/o Village Munish, P.O. Munish Bahali,
Tehsil Rampur, District Shimla (H.P.).

CHANGE OF NAME

I, Mohammad Aslim s/o Sh. Mohammad Khurshid, r/o Village & P.O. Brauri, Tehsil &

District Solan (H.P.) declare that | have changed my name from Mohammad Aslim to Mohammad
Aslam. Please note all concerned for further.

MOHAMMAD ASLIM

s/o Sh.Mohammad Khurshid,
r/o Village & P.O. Brauri,
Tehsil & District Solan (H.P.).
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CHANGE OF NAME

I, Tarun Chandra Kaundal s/o Sh. Shiv Ram, r/o C-49/6, 3rd Floor, G.N. No. 3, Near
Krishana Mandir, Ganesh Nagar-2, Shakarpur, East Delhi-110092, presently residing at Village
Uparla Baroh, Sub-Tehsil Krishangarh, District Solan (H.P.) declare that | have changed my name
from Tarun Chandra Kaundal to Tek Chand Kaundal. Please note all concerned for further.

TARUN CHANDRA KAUNDAL

s/o Sh. Shiv Ram,

r/o C-49/6, 3rd Floor, G.N. No. 3,

Near Krishana Mandir, Ganesh Nagar-2,
Shakarpur, East Delhi-110092.

Presently Residing at Village Uparla Baroh,
Sub-Tehsil Krishangarh, District Solan (H.P.).

CHANGE OF NAME

I, Luxmi Singh s/o Sh. Sudama Ram, r/o Village Rundan-Ghoron, P.O. Kumarhatti, Tehsil
& District Solan (H.P.) declare that | have changed my name from Luxmi Singh to Laxmi Singh.
Please note all concerned for further.

LUXMI SINGH

s/o Sh. Sudama Ram,

r/o Village Rundan-Ghoron,

P.O. Kumarhatti, Tehsil & District Solan (H.P.).

CHANGE OF NAME

I, Kamla Devi w/o Sh. Bhagat Ram, r/o Village Kothi, P.O. Gunagu Ghat, Tehsil Arki,
District Solan (H.P.) declare that | have changed my name from Kamla Devi to Roshni. Please note

all concerned for further.

KAMLA DEVI

w/o Sh. Bhagat Ram,

r/o Village Kothi, P.O. Gunagu Ghat,
Tehsil Arki, District Solan (H.P.).

CHANGE OF NAME

I, Aju Kumar s/o Sh. Bashir Khan and Smt. Nisha Devi, r/o Kotalta, P.O. Thor-Niwar,
Tehsil Rajgarh, District Sirmaur (H.P.) declare that | have changed my name from Aju Kumar to
Ajeej Muhamad. Please note all concerned for further.

AJU KUMAR

s/o Sh. Bashir Khan and Smt. Nisha Deuvi,
r/o Kotalta, P.O. Thor-Niwar,
Tehsil Rajgarh, District Sirmaur (H.P.).
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CHANGE OF NAME

I, Kailasho Devi w/o Sh. Kali Charan, r/o Village Sadar Bazar Dagshai, Tehsil & District
Solan (H.P.) declare that I have changed my name from Kailasho Devi to Kilaso Devi. Please note

all concerned for further.
KAILASHO DEVI
w/o Sh. Kali Charan,
r/o Village Sadar Bazar Dagshai,
Tehsil & District Solan (H.P.).

CHANGE OF NAME

I, Bhavneet Kaur Nagpal w/o Sh. Ramit Gupta & d/o Mangal Jeet Singh, r/o House No.
385/11, Purana Bazar Sunder Nagar, District Mandi (H.P.) declare that | have changed my name
from Bhavneet Kaur Nagpal to Bhavneet as per record. All concerned please note.

BHAVNEET KAUR NAGPAL

w/o Sh. Ramit Gupta & d/o Mangal Jeet Singh,
r/o House No. 385/11, Purana Bazar,
Sunder Nagar, District Mandi (H.P.).

CHANGE OF NAME

I, Sanki Ram aged 79 years s/o Sh. Phinza Ram, r/o Village Nagehar Gabli, P.O. Nagehar,

Tehsil Baijnath, District Kangra (H.P.)-176128 declare that my name has been wrongly recorded

in the Aadhar Card No. 7166 9164 7327 as Sonki Ram in place of Sanki Ram. Whereas my correct
name is Sanki Ram. All concerned please may note.

SANKI RAM

s/o Sh. Phinza Ram,

r/o Village Nagehar Gabli, P.O. Nagehar,

Tehsil Baijnath, District Kangra (H.P.).

CHANGE OF NAME

I, Sawitri w/o Sh. Shiv Ram, r/o Village Banahal, Tehsil Theog, District Shimla (H.P.)
declare that | have changed my name from Sawitri to Sheela. Please note all concerned for future.

SAWITRI

w/o Sh. Shiv Ram,

r/o Village Banahal,

Tehsil Theog, District Shimla (H.P.).
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CHANGE OF NAME

I, Banti Thapa s/o Sh. Bir Bahadur, r/o Village Patrad, P.O. Kotla Nala, Rajgarh Road,

Tehsil & District Solan (H.P.) declare that | have changed my name from Banti Thapa to Maitaram
B.K. Please note all concerned for future.
BANTI THAPA

s/o Sh. Bir Bahadur,

r/o Village Patrad, P.O. Kotla Nala,

Rajgarh Road, Tehsil & District Solan (H.P.).

CHANGE OF NAME

I, Bhupinder Singh s/o Sh. Ganga Ram, r/o Village Baur, P.O. Basadhar, Tehsil Theog,
District Shimla (H.P.) declare that | have changed my name from Bhupinder Singh to Bhopender
Singh. Please note all concerned for future.

BHUPINDER SINGH

s/o Sh. Ganga Ram,

r/o Village Baur, P.O. Basadhar,
Tehsil Theog, District Shimla (H.P.).

CHANGE OF NAME

I, Karuna Sharma w/o Sh. Bhimeshwar, r/o Village & P.O. Bhumati, Tehsil Arki, District
Solan (H.P.) declare that | have changed my name from Karuna Sharma to Kamlesh. Please note all

concerned for future.
KARUNA SHARMA

w/o Sh. Bhimeshwar,
r/o Village & P.O. Bhumati,
Tehsil Arki, District Solan (H.P.).
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